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Seventeenth Loksabha

an>

Title : Papers laid on the Table of the House by Ministers/Members.

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT
AND MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN
IRANI): Sir, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the
Powerloom Development and Export Promotion
Council, Mumbai, for the year 2018-2019, alongwith
Audited Accounts.
(11) A copy of the Review (Hindi and English versions) by
the Government of the working of the Powerloom

Development and Export Promotion

Council, Mumbai, for the year 2018-2019.

(2) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2198/17/20]

(3) A copy each of the following papers (Hindi and English
versions) under sub- section (1) of Section 394 of the Companies
Act, 2013:-
(1) Review by the Government of the working of the
Jute Corporation of India Limited, Kolkata, for the
year 2018-2019.

(1) Annual Report of the Jute Corporation of India
Limited, Kolkata, for the year 2018-2019,
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alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

(4) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT
2199/17/20]

(5) (1) A copy of the Annual Report (Hindi and English
versions) of the Indian Jute Industries” Research
Association, Kolkata, for the year 2018-2019,
alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions)

by the Government of the working of the Indian

Jute Industries’ Research Association, Kolkata, for

the year 2018-2019.

(6) Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (5) above.

[Placed in Library, See No. LT
2200/17/20]

7. A copy of the Output-Outcome Monitoring Framework (Hindi and
English versions) of the Ministry of Textiles for the year 2020-
2021.

[Placed in Library, See No. LT 2201
/17/20]

8. A copy of the Memorandum of Understanding (Hindi and English

versions) between the Jute Corporation of India Limited and the
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Ministry of Textiles for the year 2019-2020.

[Placed in Library, See No. LT
2202/17/20]

9. A copy of Notification No. S.0.4578(E) (Hindi and English
versions) published in Gazette of India dated 20th December, 2019,

specifying by order the commodities or class of commodities or
such percentage thereof to be packed for the purpose of its supply
or distribution in such jute packaging material, after considering the
recommendations of the Standing Advisory Committee under sub-
section (2) of Section 3 of the Jute Packing Material (Compulsory
Use in Packing Commodities) Act, 1987.

[Placed in Library, See No. LT 2203/17/20]

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE
CHANGE, MINISTER OF INFORMATION AND
BROADCASTING AND MINISTER OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI PRAKASH JAVADEKAR): |
beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English
versions) of the Prasar Bharati, New Delhi, for the year
2018-2019, together with Audit Report

thereon.

(2) Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2204/17/20]
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THE MINISTER OF STATE OF THE MINISTRY OF
AYURVEDA, YOGA AND NATUROPATHY, UNANI, SIDDHA
AND HOMOEOPATHY (AYUSH) AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO NAIK):
I beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and English
versions) of the National Academy of Ayurveda,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.
(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Academy of Ayurveda, New Delhi, for the year
2018-2019.
(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)

above.

[Placed in Library, See No. LT 2205/17/20]
(3) (1) A copy of the Annual Report (Hindi and English
versions) of the Central Council for Research in
Ayurvedic Sciences, New Delhi, for the year 2018-

2019.

(i1)) A copy of the Annual Accounts (Hindi and English
versions) of the Central Council for Research in
Ayurvedic Sciences, New Delhi, for the year 2018-
2019, together with Audit Report thereon.
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(4)

(111)

A copy of the Review (Hindi and English versions)
by the Government of the working of the Central
Council for Research in Ayurvedic Sciences, New
Delhi, for the year 2018-2019.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 2206/17/20]

THE MINISTER OF HEALTH AND FAMILY WELFARE,
MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER
OF EARTH SCIENCES (DR. HARSH VARDHAN): On behalf of
Shri Ashwini Kumar Choubey, I beg to lay on the Table:-

(1)

(2)

3)

(1)

(i)

A copy of the Annual Report (Hindi and English
versions) of the All India Institute of Medical
Sciences, Jodhpur, for the year 2018-2019, along
with Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the All India

Institute of Medical Sciences, Jodhpur, for the year
2018-2019.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (1) above.

(1)

(i)

[Placed in Library, See No. LT 2207/17/20]
A copy of the Annual Report (Hindi and English
versions) of the All India Institute of Medical
Sciences, Bhubaneswar, for the year 2018-2019,
along with Audited Accounts.
A copy of the Review (Hindi and English
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(4)

3)

(6)

(7)

versions) by the Government of the working of the
All India Institute of Medical Sciences,
Bhubaneswar, for the year 2018-2019.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (3) above.

(1)

(i1)

[Placed in Library, See No. LT 2208/17/20]
A copy of the Annual Report (Hindi and English
versions) of the All India Institute of Medical
Sciences, Raipur, for the year 2018-2019, along
with Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of the

All India Institute of Medical Sciences, Raipur, for
the year 2018-2019.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (5) above.

(1)

(i)

(iii)

[Placed in Library, See No. LT 2209/17/20]
A copy of the Annual Report (Hindi and English
versions) of the National Institute of Health and
Family Welfare, New Delhi, for the year 2018-
2019.
A copy of the Annual Accounts (Hindi and
English versions) of the National Institute of
Health and Family Welfare, New Delhi, for the
year 2018-2019, together with Audit Report
thereon.
A copy of the Review (Hindi and English

versions) by the Government of the working of the
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National Institute of Health and Family Welfare,

New Delhi, for the year 2018-2019.
(8) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (7)

above.

[Placed in Library, See No. LT 2210/17/20]

(i) A copy of the Annual Report (Hindi and English

versions) of the Indian Council of Medical
Research, New Delhi, for the year 2018-2019.

(11) A copy of the Annual Accounts (Hindi and English

)

versions) of the Indian Council of Medical
Research, New Delhi, for the year 2018-2019,
together with Audit Report thereon.
(ii1) A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Council of Medical Research, New Delhi, for the
year 2018-2019.
(10) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (9) above.
[Placed in Library, See No. LT 2211/17/20]

(11) A copy of the Statement (Hindi and English versions) explaining
reasons for not laying the Annual Report and Audited Accounts of the
Central Mental Health Authority for the year 2018-2019 within the

stipulated period of nine months after the close of the accounting year.

[Placed in Library,See No. LT 2212/17/20]
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(12) A copy each of the following Notifications (Hindi and English

versions) under Section 38 of the Drugs and Cosmetics Act, 1940:-

(1) The Drugs and Cosmetics (Amendment) Rules, 2020
published in Notification No. G.S.R.101(E) in Gazette of

India dated 11™ February, 2020.
(11) The Medical Devices (Amendment) Rules, 2020 published
in Notification No. G.S.R.102(E) in Gazette of India dated

11" February, 2020.
[Placed in Library, See No. LT 2213/17/20]
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